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RegiStered UmonB of Rail-
WRyiDeD 

3359. SHRI A. K. ROY : Will 
.the Minister of RAILWAYS be 
. pleased to state : 

(a) whether the Ministry has 
,given any directive to the Railway 
authorities not to se1ltle any disputes 
by discussions with the Registered 
Unions of Railwaymen ~ concerned 
which was introduced during the 
time of Janata Government; 

(b) if so, what machinery is 
.available to the Registered Unions 
. of Railwaymen to resolve their 
, disputes peacefully in the interest of 
industrial peace ; and . 

(c) the details of the cases of 
. industrial disputes of RailwaYlnen 
referred by the Ministry of Labour to 
the Railway Board and the action 
taken theron to resolve the disputes ? 

THE DEPUTY MINISTER IN 
.' THE MINISTRY OF RAILWAYS 
AND IN THE DEPARTMENT 
OF PARLIAMENTARY AF-
FAIRS' (SHRI MALLlKARJUN) ': 
(a) and (b) •. No. A. Wc1l-settled 
Permanent Negotiating Machinery 
, existS ;()D . the Railw.VS for over three 
.' decadel, ,in ~  ~  ~o ~  
nised FederatiOn, VIZ. the AU India 
R.ailWaYttten's Federation ~ the 
. National' ~  at ·!ftdian 

. ~ ~:: ~~~ 

.. ~: ~  tIltf tillie' anS'Y' .e.olve 

.. " disputes. 

(c) No ~  
in regard to. the ~  received . ""' 
ftom Ministry oCLabour in regard to ' 
industrial disputes whjch are exa-
mined' whenever received and action 
as considered necessary is taken in 
the matter. 

Payment of salary to Gazetted 
OfIieers -

3360. SHRI SANAT KUMAR ,A 
MANDAL : Will the Minister of .. 
HEALTH AND FAMILY WEL-
FARE be pleased to refer to the 
reply given to U nstarred Question 
No. 3438 dated the I J th December, 
1980 re : Payment of salary to gaze-
tted officers and state : 

(a) whether it is a fact that the 
officers working in the Central 
Health Education Bureau are not 
getting their salary cheques in time 
despite the fact that they had given 
their option to be paid in cash and 
if so, the reasons for not following . 
the Ministry of Finance Instruc-, 
tions in this behalf in this case ; and .. 
(b) whether Government have 

collected the requisite information in 
respect of the Attached and Subordi-
nate Offices of Ministry of Health 
so far as the compliance with the 
Instructions of the Ministry of Fi-
nance is concerned and lay it on the 
Table and if not the reasons there-,w 

for? 

THE MINISTER OF STATE • 
INTHE MINISTRYOF HEALTH 
AND FAMILY WELFARE. (SaRI 
NlHAR RANJAN ~ : 
(a) No Sir. No complaint was 
received from the Officers working 
in ~  ~  ~  Bureau 
regarding delay in payment of salary 
cheques.' , 

.. !bf.For ~ ~  o 1 :~ o  
~ ~ the ~ ~  :'of'Fin8#&'for 
~ ~  the' olllterl:: ~  

by cheque or m cash, the otJicera W91't 

.. 




